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THE M[N[STER"OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHR! 
VIDYA CHARAN SHUKLA): (a) Yes, 
Sir. 

(b) A statement is [aid on tbe Tab[e 
of the House. [Placed In LIbrary. See No. 
LT-IISS/68]. 

(cl Does not a rise. 

Hunger Strikes by Haryana Go.emment 
Employees 

* [638. SHRI SHRI CHAND GOEL: 
Will the Minister of HOMB AFFA[RS be 
pleased to state: 

(a) whether it is a fact that some 
leaders of the Haryana Subordinate 
Services Federation has resorted to hunger 
strikes for an indefinite period at Chandi-
ilarh and other places in the State against 
their victimization for staging a strike on 
the 8th and 9th February, 1968 ; and 

(b) if so, the steps taken by Govern-
ment to save the lives of the fasting 
leaders? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMB AWAIRS(SHRI 
VIDYA CHARAN SHUKLA): (a) aDd 
(b). A statement is laid on the Table 
of the House. [Placed ill Ubrary. See No. 
LT-11S6/68]. 
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DeyelnpmeDt of Rnad in NEFA 

*1641. SHRI HIMATSINGKA : Will 
tbe Minister of TRANSPORT AND 
SHIPPING be pleased to slate: 

(a) how far the plan for roads develop-
ment in N. B. 1:. A. for 1967-68 has been 
implemented and ho~ far it remained to 
be implemented at the end of the year; and 

(b) the total allocation for the scheme 
and the actual expendit ure incurred there-
on? 

THE DEPUTY MINISTER IN· THE 
MINISTRY OF TRANSPORT AND SHIP-
PING (SHRI BHAKT DARSHAN): (a) 
NeCClllllry information is being collected 
from the N. E. F. A. Administration and 
will be laid on the Table of the Sabha in 
due course. 

(b) Originally, a provision of Rs. 46 
lakhs was made for Capital works in the 
BudlCt Esthnates for 1967-68; but it was 
finall)! raised to Rs. 66.61 laJc;hs. Informa-
tion regardiq the actual ellpenditure iaeur-
red is also being collected (rom the N. E. 
F. A. Administration and wiD be laid 011 
the Table of the Sabha when received. 




